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unjust.

Mr. Chandrajit Yadav also mentioned the
point made by Mr. Ram Singh Yadav that
there is some report that fertilisers aggravate
diseases and pests. There is no scientific
. basis at all for this opinion. The fertiliscrs
do not aggravate pests or diseases. It can
be something else, may-be the excessive
vegetative growth attracts moths, worms and
insects. That might be due 1o that. The
fertiliser always helps the crop growth if
properly used. It increases the yield. Tt
will be a very wrong impression if carried to
the farmers. Our fertiliser's consumption
also might be affected and that will not be
in the national interest to spread belicfs like
that which have got no basis whatsoever.

I have stated in detail that to help the
farmers to eradicate pests, we have got the
scheme. We want to look after this problem
particularly where it has occurred. Subsi-
dies arc available. Credit is also made avai-
lable. Farmer’s interest is also sometimes
remitted where there is acute damage to
their crops. Al these schemes are already
in implementation under the Government of
India. We have drought relief scheme, flood
relief scheme, and other pests and diseases
and damage occurring from that. But all
this will depend upon the State Governments
formulating some proposals. 1 said, we
have advised them to formulate certain
types of proposals. . Chandrajit Yadav
was not perhaps very attentnve when I dis-
closed this. When I said, the danger is
from this and from that, it was not that I
was only trying to inform bim as to how this
pest can cause damage. I was trying to say
that we are aware of all these things and
they have got to be tackled. Credit will also
be made available. Subsidics on seeds are
also available. Better seeds will also be pro-
vided. Chemicals also will be provided.
And, as suggested by the hon. Speaker, we
shall also try to see whether there was ano-
ther factor responsible for this damage
wherein the chemicals used were not of the
standard quality. It is because, we try to
control the quality of the pesticides and fer-
tilisers also. But there is no such report so
far. But it is very obvious that because of
the incessant and intermittent rain and the
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weather conditions and the growth of plints
has been so big, this pest occurred. We are
trying to meet this menace and, I hoggp, effe-
ctive steps will soon be taken.

The hon. Member, Mr. Chandrajit Yadav,
quoted some wrong figures. T want to put
the record straight. He said that in Haryana,
the area covered was very much less than the
target and, in Punjab, it was very much less
than the target. In Haryana, whereas the
target was 30,000 hectares, the area covered
is 41,000 hectares.

SHRI CHANDRAIJIT YADAV : This is
mentioned in your own statement.

RAO BIRENDRA SINGH : They have
exceeded the target. I want to know where
from did you get your information. In
Punjab, as T have already said, the target
was 100,000 hectares but the achievement
was 94,000 hectares. There was not much
gap between the target and the achieve-
ment.

SHRI CHANDRAIJIT YADAYV : In your
statement, you have said 62,000 hectares in
Punjab.

14.36 hrs.
[MR. DEPUTY-SPEAKER in the Chairl

BRENTFORD ELECTRIC (INDIA)
LIMITED
(ACQUISITION AND TRANSFER OF
UNDERTAKINGS) BILL*

MR. DEPUTY-SPEAKER : We now go
to the next item ; Bill to be introduced. Shri
S.M. Krishna.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI S.M.
KRISHNA) : Sir, on behalf of Shri Narayan
Datt Tiwari, I beg to move for leave to in-
troduce a Bill to provide for the acquisition
and transfer of the undertakings of the Brent-~
ford Electric (India)-Limited, with a view to
sefuring the proper management of such

*Published in Gazette of India Extraordinary, Part II, Section 2, dated 22.12.1983,
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undertakings so as to subserve the interests
of the general public by ensuring the conti-
fited manufacture and production of electri-
cdl equipments which are cssential to the
needs of the economy of the country and for
matters connected therewith or incidental
thereto.

MR. DEPUTY-SPEAKER :
tion is :

The ques-

““That leave be granted to introduce a
Bill to provide for the acquisition and
transfer of the undertakings of the
Brentford Electric (India) Limited,
with a view to securing the proper
management of such undertakings so
as to subserve the interests of the gene-
ral public by ensuring the continued
manufacturc and production of elec-
trical equipments which are essential
to the needs of the ' economy of the
country and for matters connected
therewith or incidental thereto.”

The Motion was adopted.

SHRI S.M. KRISHNA :
duce*™ the Bill.

Sir, I intro-

14.37 hrs.
MATTERS UNDER RULE 377

(i) Demand for a T.V. Relay Station at
Amreli

SHRI NAVIN RAVANI (Amreli) : In
this Science age the country has progressed
in every walk of life.
important role in human life. Through
this media, we ‘can watch things while
sitting at our home. In our country, 70 per
cent of the population lives in the villages.
So, T.V. is the most popular, effective and
useful media to keep rural population in-
formed in the economic, social and cultural
fields at distant places in the entire country,
$till, our rural population is quite ignorant
about the latest advancement of the modern
age. The introduction of T.V. in the in-
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terior rural population can help in increa-
sing agricultural production. It can raise
the standard of living of our rural masses.
Tt is the wish of our Hon’ble Prime Minister
that emphasis shou'd be laid on uplifting the
rural masses by way of giving them full
knowledge and information through this
media.

It is learnt that Rajkot is being made a
T.V. station. As Rajkot is away from sur-
rounding rural and backward arcas of
Amreli, it will not te of much use to the
rural masses of this area. The Government
is, therefore, carnestly requested to find out
possibilities of opening a T.V. Relay station
at Amreli through the proposed wide band
microwave system in the interest and welfare
of the rural masses.

(ii) Making adequate arrangements for
purchase of Paddy in Bihar

ot gux MR dz1 (w<fear) : genE
wgrea, fagrt & qforat, agefod #% aeq
faei & o $ oy wem W srwearfua
freraz s &1 aviY AT ® 107w
& 112 9% a5 ufa feaza ¥ urq Fea@y
#) foft $T qear 21 frarl 21 g ®
12 Y g@N FA TF FY G H ol @ng,
qUHY, FNTAAF TFTLA d9T A7 FEgat Y
AT Y a7 F wAvFa §, faw g
"1 FY faft ST 9aF fag sramaw @
T

FFTCY AT T @A2 Qe 145 w9k
sfa faaza fraifea fon 1 gy, wowre
Oz qFr A gar § qAe & g w7
T3 54T fatd 9z i qew & s @
O &1 1% g7+ o ax = far
w1 a%1 & f9a% wreor fradl ) qd
anfax afy gae gz g

A ®) R s 39F fag gagd g
35T 37 srvelY wue F faw a9 £ sy
FET 1 FF ALY ¥ TI9Y GIHTL Srear-

**Introduced with the recommendation of the President.




